
Date of 

Receipt

Amount 

Claimed (in 

Rs.)

Amount 

of Claim 

Admitted 

(in Rs.)

Nature of 

Claim

% of voting 

share in CoC, 

if applicable

1 Indian Overseas Bank 30-09-2026 55104906 55104906 Financial 

Creditor

94.00 No 0 0 0 As the books of account of 

the CD has not been 

handed over by the 

suspended director, the 

claim is provisionally 

admitted

2 Tata Capital Limited 19-10-2026 3541546 3519073 Financial 

Creditor

6.00 No 0 0 22473 calculation sheet of 

interest/penal interest 

charged not enclosed, 

Further as the books of 

account of the CD has not 

been handed over by the 

suspended director, the 

claim is provisionally 

admitted

Total 58646452 58623979 100.00 0 0 22473
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